Written Answers
Wool Deveiopment Board

319

7403 SHRIN .J. RATHVA: Willthe Minis-
terof TEXTILES bepleasedtostate:

(a) whether the Wool Development Board
was constituted for the strengthening of the
carpetindustry inthe country;

(b)if so, whetherthe target fixed for 1992-
93 by the said Board has been achieved;

(c)if so, the details thereof and if not, the
reasons therefor; and

(d)the stepstaken/beingtakenbythe Gov-
emmenttoincrease the production of carpets?

THEMINISTER OF STAE OF THE MIN-
ISTRY OF TEXTILES (SHRI G. VENKAT
SWAMY): (a)to(c). Wool Development Board
has been constituted to harmonise working
amougst different sectors of woolen industry
with anintegrated policy of development.

(d) Govemment have taken following steps
toincrease the procession of carpets;

(1) Government has established carpet
weavingtrainingcentres throughoutthe country.

(2) Carpet training centre being run by
State/centralhandicraft Development Corpora-
tions, voluntarily Organisations and Apex soci-
eties are e also financed though grants, sanc-
tioned by the Ministry of Textiles.

Téansfer of RRB s to State sector

7404. KUMARIPOUSHPA DEVISINGH:
Will the Minister of FINANCE be pleased to
state:

(a) whether the Government propose to
transferthe Regional Rural Banks (RRBs)tothe
State sector;

(b)ifso, the reasons therefor; and
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(c) thetime by which the above proposals
is likely to come into effect? '

THEMINISTEROF STATEINTHEMIN- _
ISTRY OF FINANCE AND MINISTER OF
STATE INTHE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (DR. ABRAR AHNED) (a)No,
Sir.

(b)and(c). Donotarise.

Tradingin Banned Articles Through Mail
System

7405. SHRI SANAT KUMAR MANDAL:
Will the Minister of FINANCE be pleased to
state:

(a) whether the Postal systemisincreas-
ingly beingused as achannelfor sending outof
the country wildlife products, the trade of which
is banned by the convention on International
Tradein Endangered Species (CITES) asweli
as by the Wildlife (Protection) Act, 1972;

(b) whether anumber of parcels atforeign
Post Offices at the four metros go thorough
undetected; and

. (c)ifso, steps beingtaken by the Govem-
menttocheck suchcases oftradinginbanned
articles through the mail system?

THEMINISTEROF STATE IN THEMIN-
ISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKHARAMURTHY): (a) There
is no information to indicate that the postal
systemisincreasingly being usedas achannel
for sending out of the country wild life products.
However, there has beenamarginalincreasein
the number of seizures of banned wild life prod-
ucts during the last financial year. .

(b) All suspected pareeds at Foreign Post
Offices are thoroughly examined by Customs
andconfiscated.

»
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{c) Constantvigilance is being maintained
by ‘Customs authorities to perventimport and
exportof any banned articles through the mail
. System
_ ExportEarnings
7406. SHRIPRAKASHYV.PATIL:
SHRI RAMESHWAR
* PATIDAR:
SHRI PARASRAM
BHARDWAJ: ‘
SHRI C.P.
MUDALGIRAYAPPA:

Wilithe Ministerof COMMERCE be please
tostate:

(a) the total amount of foreign exchange
carned /made through exports of ready-
aatements, leather goods (including leather
gariments/gms items of stationery, diamonds,
gold, come and jewellery precious and
semprecions stance and pearis during each of
the lastthree years, countrse;

(b) whether any targets were fixed forthe
above period andthe currentyear,;

(c) if so, the details thereof;

(d) whetherthere is any decline in exports
oftheseitems during 1992-93;

(e)if so, the reasons therefor; and

(hthe steps beingtakenbythe Govemment
to poularise these items abroad and provide
inferstructuefacilities tothe artisans toimprove
the quality?

THEMINISTER OF COMMERCE (SHRI
PRANAB MUKHERJEE): (a) Information
called for is voluminous. The details of items
&xported country-wise are publishedin voltne
1 orthe Monthly statisties of the foreign Trade of
India (Annual Number) by DGCI& S, Calcutta.
This publicationis presentty available only upto
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91-92. The Annual Number for 92-93 has not
abletothe Lok Sabha Library.

(b)and(c). Exporttargets are setforbroad
commodity groups onfinancial yearbasis. Tar-
getsfortheyear 1990-91 and 1992-93 are give
in Annexure. Notargets were fixedfor 1991-92.
Exporttargets for 93-94 have notbeen set.

(d) and (e). Latest issue of the monthly
Brochure entitled ‘Foreign Trade statisties of
India (principal Commodities & Countrie) pub-
lishedby DGIE&S,. Clacutais available forthe
period, April January 1992-93. Trade statisties
are clesifed into principal commodities and
countriesinthis publication. As pertheinforma-
tion available in this Brochure, the export of
gems andjewelry (which includes diamonds,
gold, prieciopus.A and semipreeious stones
andpearls), ready-made garments andleather
andmanufactures have registeredincrease over
the corresponding period of 91-92. Statistes for
the ‘items of Stationery’ are not spetetety aviable.

(f) Steps taken for export promotioncom-
prise measures such as allowing import of
capital goods at concessional duty for export
production, making available quality raw met-
als, participation in buyer-seller meets, fairs
and exhibitions abroad and orgarising man-
powertraining.

GrowthinIDBIBusiness

7407.DR.D. VENKATESRAWAR RAO:
Willthe Ministerof FINANCE be pleaseto state:

(a) whether the Industrial Development
Bank of India (IDBl) hasrecorded a growthinits
businessby 11.9percentin 1991-92 overthe
previous year;;

~ (b)ifso, thetotalloans sanctionedin 1990-
91 andtowhatextenttheincrease has helpedthe
industries;

(c) the details of the projects forwhich the





